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CENTRAL ADMIMNISTRATIVE TRIBUNAL
PRINCIPAL BENCH

Om No. 1812/2004
New this the 29th day of July,2004

Hon’ble Shri Justice V.S. figgarwal, Chairman
Hon’ble Shri S.A.Singh, Member (n)

gh. Lakhminder Singh Brar,

Son of Shri G.S.Brar,

RS0 E-2 PS Kalkaji, MNew Delhi.

( By advocate Me.Jasvinder Kaur)

YERSUS

1. Union of India,

Mlﬁlmt., of Home “Affairs
Tﬁrougﬁ Secretary (Home),
- Mor th Block, MNew Dslhi.

2. Joint Seccretarry (UT),
Ministry of MHome faffairs,
Morth Block, Mew Delhi.
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